The Hon’ble Justice of National Green Tribunal,
Principal Bench.

Subject: Objection regarding letter to Pollution Control Committee, Daman dt. 18/08/2022
(Order copy enclosed)

Ref:  Original Application No. 465/2022

Respected Sir,

I Kishor Chotu, resident of Bhathaiya, Moti Daman has filed the above application, complaining
regarding M/s Eurocoustic Products Ltd., Kachigam, Daman, which was operating without
Pollution consents since July 2020 and has been carrying out highly polluted manufacturing
activities as under - '

a. Bio-diesel (not permitted in Daman)

b. Rebar Coating

¢. Shot Blasting (Red Category)

d. Powder coating (without ETP)

As per your order dt. 6th July 2022 (order copy enclosed), Daman Pollution Committee and
Collector Daman has also issued a closure notice dt. 4th August 2022 to M/s Eurocoustic Products
Ltd. with immediate effect, under the violation provision of section 25 of the water ( prevention
and control of pollution act 1974) and under 21 section of air (prevention and control act 1981)
and the hazardous and other waste management and trans boundary rule 2016 framed under the
environmental protection Act 1986 in exercise of power conferred under section 33-A of water
(prevention and control of pollution act 1974 and section 31-A of air (prevention and control of
pollution act 1981), it's hereby order for the closure of the unit with immediate effect for Gross
violation of the above act and to prevent further environmental damages.

Also there was order to disconnect power supply and submit compliance report regarding
disconnection of power supply if the said unit within 48 hours. (Order copy enclosed)

Now I submit to you the following - _

1. M/s Eurocoustic Products Ltd., Daman has not kept respect of the order and continues to run
the plant with the help of three DG sets in night shift.

2.-M/s Eurocoustic Products Ltd., Daman are purchasing diesel worth 1.5 lac to 2 lac per day from
Sai Petrol Pump, Kachigam, Daman to operate the DG sets which are presently being used to run
the plant. ,

3. Maximum labours are called during night shifts daily from 7th August 2022 to operate the
machines & equipments in plant.

[ request Hon’ble Court to please look into this matter and take necessafy actions, since M/s
Eurocoustic Products Ltd, Daman is still operating despite of the closure notice by the court.

Thanking You,
Regards,

Kishor Chotu
Dt: 07.09.2022
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No. PCC/DDD/NGT/OA465/2022-23/ 338
Office of the Member Secretary,
- Paollution Control Committee,
~ DNH & DD,
* Damdn

e Date: - & 0872022

N,

N The C‘txnbultam (l\xdmml)
NG.T) (PB)GS

Sub.: Order passed i Original Application No. 4652022
Rel.: Email dated 13 £07 7 2022 (11:01 Hrs)

Six,

In connection to the Order passed by the Hon'ble NGT in the matter as stated in the
subject, it is to inform that the matter was already under consideration by the Pollution
Control Committee, DNH & DD @md based upon the inspections carried “out recently a

= Closure . i)nentxon vide' No, PCC/DDD/O-109 .193&4{%}6 dated 04 / 08 ¢ 2022 (copy
‘attached) was issued t‘ P \“e:r lxscomm,tmn to the unit on 05 £ 08 /

- 2022 as intimated b}*“th \}_':hh& \ {j- (copy attached) to the office of the
undersigned.

Further, it is pertinent to mention that Collector, Daman has been given the additional
Charge of Member Secretary, Pollution Control Committee, DNH & DD on 2 1/07”()-»

It is therefore submitted that, as the unit has already been CI }SED\ tﬁ‘l‘@dti@ﬁ&‘ are
further sought from the Hon'ble NGT whether or not to carry out a re-inspection and re- ‘
submit a report in the connection as directed in the Order referred herein.

S 5 Member Sc:cn.tmy :
~ Pollution Contral Committee,
' DNH&DD
Daman
Encl(s).: i
. Cnp rof Closure Direction No.. PCC/DI)])/() 1091/93-94!31( dawd 04 / 08 mm

- Copyof reply received from Electricity Department: dat;ed ]0/95&033



No.PCC/DDD/O-1091/ WATAAI93-947 3§ 5
Office of the Member Secretary,

Pollution Control Commitiee,

DNH & DD,

Daman.

Dated: O’l{ 10872022

DIRECTION UNDER SECTION 33(A) OF WATER (PREVENTION AND CONTROI,
OF POLLUTIONY ACTO1974AND 31{A) OF AIR (PREVENTION AND CONTROL OF
POLLUTION) ACT, 1981,

WHEREFAS Mis Lurocoustic Products Lid, Sr, No, 355, Kachigam, Daman-was issued
E-Consent (Renewal) (Consent to Renewal) under GREEN Category for manufacturing of
TAcoustic Panels - 12000 M7Y e (no other items)” under section 25 of the Water (Prevention
anct Control of Pallutiony . \ét. 1974 and under section 21 of the Air (Prevention and Control of
Pollation) Agt, 1981 vide No. PCCDDDAO-109/K G/ AAIG3-04/2455 dated 07/09/2016, which

s valid up to 31403:2021;

AND WHEREAS the unit had stbmifted dpplication for CCA - Rendwal {(Consent 10
Renewaly.on 30/03:202 1 vide application Ne, 861127 through the OCMMS:

AND WHEREFAS c(‘)in laines have been received on different occasions resatding
o =3

Locuoning of the unit withoul valid conseut:

AND \UIL.I\LA\ e unit \\ra‘\x m\x’\cni by the PCC officials to verify the relevant
cuvirepmestal m"p“" Hsc e \
N \‘_'\
AND WHEREAS ft was fuand that the unit was into ntodustion of various products
B kS ¢

witout obaining prior Cansent fram the Pollution Control Commintge, DNH & DD and causing

pollntion in varfous forms a8 snumerated below thereby knowingly and deliberately violating the
one under the Al (Prevention and Control of Poilution} Act, 1981 and the Water

revention angd Control of Pollution) Aet, 1674

a) Tremendous dust (be itv “h. culsy or process dusi-) all throughout the:campus

b) Spillage of unknown chemicals in onedf the st : :

¢) Duims of Mix Solvents found in the same shed gix;'x‘ii‘ng apprehension of some
twstion bused mechunism being caried out in the unit withour any Consent from
the Poliution Coenwol Comumnitlee

&y Foipty aswell as filled Drures of Used Cooking Off were also abserved

¢) Suains of @ milky discharge from the Phosphating avea was observed near an apen
drain o which the pipe carrying such discharge was kept nearby

£} Non-functional & Dry Effluent 1‘17eatmeu§ Plant, The last reading of the ETP

Energy Meter was 285.7 KW

Vil

§ . o ONIE $apenad ; iy, P he BIP dirse # i
g} A PVC pipe baving its low path from e ETP direetly 1o Open land without

Lreainent



1" Surface "frca{muhf not being ulltfé%cﬂ. 'prdf#
Llnough the Adr Pollution Comml Ig-.quipment :

k) Other Iﬂazmdgaus Waste Lymg liaphazardly at maﬁy loc 1fimasﬁ1across.1he unif.

clude that as the unit hag grossly violated the
pro\‘i“ions of the Scetion 25 of the Jw.ater (Ptseven'tiou» & -’Cont‘m'l 'oF'P"oIIuﬁ"on)' Act, 1974 and’

{ ¢ reVentron and
(,onLoi of' Pollatxon) Act, 1981 it 1\“,ueby ardered for Lhe CI,,OSUTR}: OF THE UT\’IT with
immediate effect for gross violation of the above

Acts and to prevcn't further environmental

M/s Eurocoustic Products Ltd.
Sr. No. 325, Near Kachigam Char Rasta
Nani Daman; Daman,

avadise Building, College

§ I‘ortune P

‘,CAOpy'w‘ Thc Vlcc Pres1dcmt (Qpcxaﬁon) DNHDDPDC !

66210,
Puamaine N Oy Shghat
SOV AN R

dnto gunny bags



EUROCOUSTIC PRODUCTS LTD.

gd. Office & Works : PSL Campus, Kachigam Char Rasta, Kachigam, Daman (U.T.) - 396 210,

Dispatched To: 2127 CrieTRA

EPL Challan Ne.: A 6C
Data : |\F-Fr"‘?£'??
Trallor No: HTOLTT- 3451

TIR NO.: O~ ECIIQC-P
DATE: \O-09.2

INSPECTION REPORT OF COATED BARS

57
22

Lo -+ \1630

RIKE INFRARUILT PVT-UID. - DAMAN
13 BT 24-04.2022 % (%4 BT 20:04.2022

|

: TESTING OF
'E -BEND TEST | CONTINUITY REMARKS \
3 “"ﬁg";”wl HEAT NO. THICKNESS | - BE CONTINUITY
; 4L8q9D — PAsSED | PA<LED | PAcced Sample taken
from above lot
| 11E30 — PASSED | DALED PASKSED | fortesting.

AL: 1 6520 Kgs

TESTS RESULTS AND REMARKS

Blasting surface checked and found okay.
Near white metal type.

Coating thickness checked by Elcometer Found
okay. Thickness sheet attached.

RAMETERS OF TESTING

SURFACE PREPARATION : Checked as per
Lglwtﬂlnﬁng}_ IS 13620 :1993 CL 5.1
THICKNESS OF COATING: Measured

2 to IS 13620:1993 CL 7.1
- ADHESION OF COATING : Checked

o IS 13620 ;1993 CL 7.3

Bend test found oka

y. No cracking or disbonding
found at the outer radius of bent sample

. CONTINUITY OF COATING: Checked

1o IS 13620 :1983 CLL 7.2

Holiday test found okay.

~
oy

For Euragoustic Products Ltd,

- V'
SIGNED BY

R NGy




e-Way Bill
Ee+=]

5014 6221 1979

10/09202z 04:06 PM

26AAA CEOCS §R129 - EUROCOUSTIC PRODUCTS LTD
S0/0NZ0Z2, 04:06 PM [100KmS]

11/62022

76AAACEQDIBR129,EUROCOUSTIC PRODUCTS LTD .
Daman,BADRA AND NAGAR HAVELI-396210 "
J6AAF CRA7O 1812W RKC INFRABUILT PRIVATE LIMITED
DAMAN,DADRA AND NAGAR HAVELL336213
FREC/Z2-230760

106092022

Bili Te - Ship To

155532061

7244 . TMT BARY +2)

Qutward - Job Work




Fabject e BAMA M

CiN

e 20a3dr31BM edalZebbo T ITabi2e13d09bL 186 T472208-
ESpdbhdaTETdbba 2

Ng, 1622724161720805

Iste 10-Sep-i2

E;:-:‘a:ﬁece;\rer Bilted To ' 3 linvoice No. T FBECI23.23) |
RKC INFRABUILT PVT LTD | pate A Se;ﬁzﬂm?ﬁﬂ !
:a; E?:'g’: 0 Ig:»‘t No. ; ?Si:éi?. 1-2200052 (N=w Rate) - Part
- Pkl ‘ Date : 1-Oct-21
£t No. © Mr.Mitial D, Parikh - %
Dadrz & 13‘;; Eavﬂai-qar-d Daman & Diu, Code ! 26 -El:;chue Order No.: SEKESHCoath:'UamanIZ‘I-22:'9?
g e : o : 22-Sep-21
b Eﬁﬁiiiiizﬂée.lzw Insuwrance  In Your ECD,D&
Jd:ﬁ_h_ = S« {Freighi : In Your Scope
i of Consignee / Shipped To  Transporter Name: RKC INFRABUILT
KC INFRABUILT PVT LTD 'LR/RR. No 2 Date:
L BEACH Vehicle No. : GJ-0B-TT-7751
N - 386210 { Special Instruction: INWARD DELWERY CHALLAN
4 No. : Mr.Vizhesh {3&0022538“ J NO 1717174 DT.24.04.2022 f
fiadra & Nagar Havell and Daman & Diu, Code : 26 [ 30.04.2022 (OUR DELIVERY
- 96AAFCRATO1B1ZW CHALLAN NO.FBEC/22-23
e F . /er0DRI0MAZEZ)
" Description of goods | Quantity | Unit | Rae || vame |
SUSION BONDED EPOXY COATING ON REBAR - DIA 10MM 4890 MT | 11,450.00| 55,990 501
TUSION BONDED EPOXY COATING ON REBAR - DIA 16MM _ 14.63GIMT | 8.750.00] 1,13,392.50
Sub Total _ | 1,69,383.00
CGST @ 6% (FBEC-DIV}| | 15,16;.9&
UTGST @ 6% (FBEC-DIV) | | | 10,162.98
R OFF | - | r 0.04
i'
|
|
| |
e S s i ' 1,89,709.00
_ WEAC | Taxable = _gapqaifﬁi 5 __1""_;‘f'_ﬁ'ﬁ_?j =] “Total |
B75 ; - | value |'Rate | Amount | Rate | Amount |Tax Amaunt
' e 1,89,483.00, _.‘ﬂ 16,16208] 6% 10.162.98) 2032596
5:59,393.00] 10,1562.98] 10,462.58| 20,325.96

EAmount (in words] ¢ A ; :
orde) : INR Twenaty Theusand Thiee Hundred Twanty Five and Ninety Six paise Only

mountinWorde : INR One [ sk i
. ! 1 Eighty Nine Thousand Seven Hi h
" I 1
emark : PROJECT NAME - HKC INFRABUILT - GAMAN R g

e o
———

e e e R Ty e
T e BT
W arindiraciy fumr.:hl::Ir.:,l-:.-‘:'r'”hln._:lal.h i) UPL WIROGO330RaTEZ 1ot Canotan iR B EHOAKCTR LNTE FOEG DIVN
Foe . o | |
e s o= - = T Autharised Signatory JJ
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DUCTS LTp,

POST BOX No. 25, KACHIGA

MI

=4 DELWER

OAMAN (11

e

B S

UN CHARGEAR ¢
Y CHALLAN CUM 6ATE pass

No.: EPLIDCINNT o

CONSIGNEE copy
Please receive the following in good order & condition and acknowledgs the recaipt
es

T.}- 398 214

1450 i an. o027

/ Tola} |
Description Unit Quaniity RaTa X
- T . T
PEPA e T Vs | =3 8kes Ny
POty e REES) CHACEEAL (r
Zﬁ'
L % = %
i vALUL-| {0EF/—
/ == SATE Y, S gé;; s
= UTATR S7- ~| 96/
TeETT-TA5] -
L ] T vaLul | 1255 /
1 Truc BT T-935/
‘;-‘h -"H-'Nm: 26EARACEOOYER1Z9 Na. =i
=y Care—4-) e '
/’%] Checked by Afc. Depit. i 2

53 Avilfs Mt awt

4/ EUROCOUSTIC PRo l

(FBEC DIViSioN)

&
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EPL-WE|IGH BRIDGE

SURVEY HO. 355, VAPLKACHIGAM ROAD, KACHIGAM, DAMAN (UT) . 396 210 o=
-‘-_"_-‘-""—-—-—.__________h__ - A I e ] i e
Senal No 13075 Date 10-00-2022
Vehicle No GJ-O6TT-T751
Product Name COATED BAR
Supplier RKC INFRABULIT DAMAN
Remark 1016 MM
Perticular Welght Date Time:
First Weight " 13360 Kg 10-09-2022 1116229
Second Weight _ 29880 Kg 10-00-2022 15.09:23
Net Welght - 16520 Kg

First Operatar Name

Second Operator Name : Oparato
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